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(b, what were ~ poin'" pwt lor..tll 
by the State Governme~ilt to substan .. 
tiate their demand; 

(c) what de~iaiQn the Central Gov-
ernment have taken in this regard; 
and 

(d) if not, when a decision is Ji}<e-
ly to be taken? 

THE MINISTER OF COMMERCE 
AND STEEL AND MINES (SHRI 
PRANAB MUKHERJEE): <a) tu (d). 
Government of India have received 
a request from Government of Maha-
rasbira for nationalisation of 3 mills 
viz. Pulgaon Cotton Mills, Western 
India Spg. and Mfg. Co. and Vijoy 
Manufacturing Co. in favour off State 
Government. The Government of 
Maharashtra have urged nationalisa-
HOn of these mills on the ground that 
substantial investments have been 
made by the State Government/Maha ... 
rashtra State Textile Corpn. fOl" 
restarting these units and llursing 
them back to health after their take 
over. They also stated that if the 
ownership of the unit were to change 
at this stage, it will affect the 
modernisation programmes under-
taken by State Govt. and will create 
avoidable uncertainty about the secu-
ritv of funds invested and the future 
ot the undertaking. 

The proposal 'Of the Government 
of Maharashtra is being considered 
in the context of overall poliey on 
take over and nationalisation of sick 
textile units. 

Janata Hotels in Orissa State 
644. SHltl LAKSHMAN MAL-

LICK: Will the Minister of TOUR-
ISM AND CIVIL AVIATION be 
pleased to state: 

(a) whether there is any pr'Oposal 
under Government's consid~l~ation to 
build nlor~ Janata hotels In the State 
of Odssa; and 

(b) if so, what are the details 
thereof? 
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THE MIN~STER OF STATE IN 
THE MlNISTBY OF· TOU.- AND 
CIVIL AVIATION (SH. C;tiANDU-
LAL CHANDRAKArt) ~. "(it) I" 'nd (b). 
There is no s~h p1'9P0$8.1. UDder the 
consideration of the Governm.ent. 
However, the whole policy, relating to 
the setting up of such type' of hotels 
is under consideratioJ1 of Goyernment. 

Credit expansion of Scheduled Banks 

645. SHRI NARAYAN oaoUBf]Y: 
Will the Minister of 14'INANC~ be 
pleased to state: 

(a) whether it is a fact th&t there 
has been a runway credit expansion 
over the past six and a haY IllOnths 
despite RBI's guidelines of keepmg 
credit expansion within last years' 
limit; 

(b) if so, comparing facts thereof, 
what is the Government's reaction 
to the Schedule Banks' behaviour in 
this regard; 

(c) whether it is not a faet that 
this credit expansion has ht~lped the 
industrial units to make a trading 
profit; and 

(d) whether lending to priority 
sectors has shown any increase during 
the same period the details thereof? 

THE DEPUTY MINISTER IN THE 
MINISTRy OF FINANCE (SHRT,. 
MAGANBHAI BAROT): (a) and 
(b). The Reserve Bank h'Qve reported 
that the increase in the total net 
bank credit during the period No '!em-
ber 16, 1979 to May 23, 1984 has been 
markedly lower at, RI. 14U'~croDes (7 
per ,cent) as cOmparec1 to the ~xpan­
sion ot Rs. 1862 crorea (11.1 per ceDt~ 
in th~ cOla1)aJ'able periocl a ;yc,al" -aAQ. 

(C) The banks have been advised 
to strictly. restciet their advances!:, to 
traders aa ,well as manufacturer_ utIli-
sing stoeks ot seuitive aDcl~ scarce 
commodities- SO as. to pr~t" hoard-
ing and proftt-eerinl. 

(d ) InfOl'ma~ ~reP1'4i~. ctedi~ ~ io 
priOJ:ity sectors is· av.~ ~ilPtAt coP .. 
March, 1980. Durinl the 5 monUli' 




